169 Papers Laid [ 16 AUG. 1985 ]

on the Table 170
Report of the Working Group on Software ment Corporation Limited, Madras, for
for Doordarsban (Volume I and' 111) the year 1981-82 and for thc period from
i . Isg April to 26th April, 1982.
THE MINISTER OF STATE OF THE [Placed in Library. See No. LT—1305]
MINISTRY OF INFORMATION AND 85 for I and I1.3
BROADCASTING (SHR1 V. N. GAD- .

GIL): Sir, 1 beg to lay on the Table a
. copy (in English and Hindi) of the Repart

of the Working Group on Software for
Donrdarshgn (Volumes T and I1). {Placed .

in Library. See No. LT—1303/85.] THE MINISTER OF STATE IN THE

Notification of the Ministry of Home
Affairs regarding declaration of “Uranjomy
- Industry” as ap essential service

\ MINISTRY OF SCIENCE AND TECH-
1. Avdited Accounts of the Banapa and .. NOLOGY AND IN THE DEPART-
Fruj¢ Developmeny Corporation Limi- MENTS OF 'OCEAN DEVELOPMENT,
ted, Mauras for the year 1981-82 and ATOMIC ENERGY. SPACE AND ELE-
for the period from 1st April to 26ih CTRONICS, (SHR1 SHIVRAJ PATIL):

April, 1982, and related paperq’ Sir, T bég to lay on the Table, under sub-

section (2) of section 2 of the Essentiat

1, Statement of the ‘affairs of Banana and Services Maintenance Act

c Y an [ 1981, a copy
. Fruit Development Corporation Limi- \ (in English and Hindi) of the Ministry of
ted, Mad“f‘ for the year 1981-82 and Home Affairs. Notication S.0_ No, 595(E),
for the period from 1st April to 26th \ dated the 8th August, 1985, regarding de-
April, 1982 .

\

. claration of “Uranium Industry” as an

THE MINISTER OF STATE IN THE _CSSential service, [Placed in Library. Sec
DEPARTMENT OF RURAL DEVE- No. 1. T—1321/85.]

- LOPMENT (SHR1 CHANDULAL

CHANDRAKAR): Sir, I beg to lay on the

Table— . REPORTS OF PUBLIC ACCOUNTS _
- . COMMITTEE
-~ I, A copy each (in English and Hindi) .
of the following papers, under subtsection MISS JAYALALITHA (Tami! Nadu):
(1) of section 619A of the Compznies | Sir T beg to lay on the Table a copy each
Act, 1956:— ' Gin English and Hindi) of the following
() Audited Accounts of the Banana Re?orts of the Public Accounté Commit-
.~ and Fruit Development  Corporation tee:— .
©  Limited. Madras, for the year 1981-82, ) ] A !
- together with the comments of the Cora- 19(1‘) Tr;h“d Report b°f1 action taken om
pitoller and Auditor Genera] of India 15t Report of Public Accounty Com-
thereon i } mittee  (7th Lok Sabha) regarding Ex-

1 pansion of Vijayawada Trunk Automa-
tic Exchange. Arrears of Telephone Re-
venue and Excesg billing, STS barring
and telephone complaints,

(i) Review by the Comptroller and
Auditor Genera] of India on the Ac-
counts of the Corporation for the year
1981-82.

' (ii- Fighth Report on acfion taken -
{iii) Andited Accounts of the Banzna |  on 159th Report of ‘Public Accounts
and Fruit Development Corporation Committee (7th Lok Sabha) régarding
Limited. Madras, for the period from Customs Receipts.

1st April to 26th April, 1982, together

ads - . 1
“ with the comments of the Comptroller 17333 g:;?nl?fp?;te onpsg;;con ::\ic::m?;
" and Auditor General of India thereon. mittce (7 Lok Sabha) regarding
(iv) Review by the Comptroller and | Union Egcise Duties. -

Anditor General of India on the Ac- . " tion tak

. iod . (iv) Eleventh Repory On actl?n taken

counts of ie Co rpo;g:g?’kf:l m]e9§2en iv) Eleventh Report on action token

T from 1st April to Pt ) Committee (7th Lok Sabha) regarding

II Statement (in English and Hindy) of Council of Scientific and Industral Re-

the affairs of Banana and Fruit Develop- search—Engineering Science Group,



